
 

 
Name of the corporate debtor: Sigma-C Infrastructure Pvt Ltd  

Date of commencement of CIRP: 8th February, 2023  
List of creditors as on: 5th August, 2023 

 

List of operational creditors (Government dues) 
(Amount in Rs) 

Sl. Details of Claimant Details of claim Details of claim admitted Amount of 
contingent 

claim 

Amount 
of any 
mutual 
dues, 

that may 
be set-off 

Amount 
of claim 

not 
admitted 

Amount of 
claim under 

verificatio
n 

Remarks, 
if 

Any 
No.  received  

 Depart 
ment 

Gover 
nment 

Identifi 
cation 

No. 

Date of 
receipt 

Amount 
claimed 

Amount 
of claim 
admitted 

Nature of 
claim 

Amount 
covered by 

Security 
Interest 

Amount 
covered by 
guarantee 

Whether 
related 
party? 

% of voting 
share in 
CoC, if 

applicable 

 

 

  

1. Assistant 
Commiss
ioner, 
CGST & 
CX, Park 
Street 
Division 

Govern
ment of 
India 

NIL 21/04/202
3 

20,99,06,
071 

6,75,15,924 From the 
period 2013-
14 to 2016-
17, the 
Corporate 
Debtor 
didn’t 
discharge its 
Service Tax 
liability, 
Short 
payment of 
Service Tax, 
mis-declared 
the Service 
Tax return 
and availed 
the irregular 
CENVAT 
credit 

NIL NIL NIL NIL NIL NIL NIL 14,23,90,147 NIL 
 

 
 

 


